


No counter has bsen filed by the Skacnih BN
of repsated ﬂppnrtunit.ina. e haun heard the counsel ﬁ-tﬁjf
epplicant,

The applicant in this application has prayed for
r;ag..iiarisatiun on the post of Truck Oriver in regular scale
in Northern Reilway Allanabad, According te the applicant
he wvas appointed as Truck driver on scele 260-400 on 15;5.-19?4
and that he has been continucusly working since then, He was
sent for medical test on 12.8,1974 and he was also certified
medicaly - fit for regular appointment, Though the applicant
is being given other bensfits iike P.F. and 'nthar facilities
and the spplicant had worked hard during smergency period and
won appreciastion of his supsriors. "b hzs not been reguiatised
on the said post., From the record it is noticed that the

applicant was put on scale 260-40U and vide letter dated

12,2.1974 (Annexure-2) he has besn SBl‘d:' for medical examination.

Annexyre-3 is the medical certificate declaring him fit,
e B A =3 Annexure~4 is the certificate €or his

honest and deligent work during emergency. Inspite of all

certificates . : "
these | /. enclosed by the applicant it iIs not known why ) ¢
v | R

the Railuay Administrstion has not = . regularised the

service of thes spplicant, UI- do m see any rm

a nmm-—hmwi’g‘ur&ﬁ to the agplicar

et
- . e
— - 2 M "
h T ] . -
1 o S — = " . - .-'.
¥ L
;

lf
}

lr l.




within a period of 3 aﬂﬂtﬁﬁ'frnn Eﬁn “!;r. :?w ’ ﬁi
communicaticn of this order. Thn apﬁldaﬁtiahF :;
is disposed of as above with no order ss to ‘"g{__'

cost, , gy
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Allahabad Deted: 5.5.18853
/iu/




